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ATTENDANCE-CUM-ORDER SHEET OF THE HEARTNG OF NEW DELHI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2016

NAME OF THE COMPANY: M/s. Mr. Pritam Kumar V/s. M/s. Winner Device & Display tut'

Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER
Learned counsel for the parties are present. Learned counsel for the respondent seeks and is

.given 2 weeks'time as last chance to advance the arguments in tne matter.

List on 22.11.2016.

\.r ',r)

-?4/*
(R,VaradhardFr,r.----

Member (Judicial)


